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Rs. SO crores would accrue during the 
financial year to the IDB1 in the form 
ot deposits, keeping in view the 
estimates made by the Federation of 
Indian Chambers of Commerce and 
Industry, Government have decided 
to keep under continuous review the 
resource position of the IDBI with a 
view to ensuring that constraint of 
resources does not impede modernisa
tion. A scheme has already been pre
pared by the IDBI for modernisation 
of sugar, cemeni and certain engineer
ing industries. A seperate announce
ment in respect of jute and cotton 
textiles will follow.

Reorientation of Lead Bank Scheme

*78. SHRI JAGANNATH MISHRA: 
Wil] the Minister of REVENUE AND 
BANKING be pleased to state:

(a) whether banks have been 
directed to reorient their lead bank 
scheme; and

(b) if so, the salient features of the 
proposed reorientation?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): (a) 
and (b). Reserve Bank of India have 
advised the banks to lay emphasis on 
securing more effective implementa
tion of the Lead Bank Scheme through 
formulation of bankable schemes and 
their joint implementation by the 
commercial banks and other financial 
institutions, improved working of 
the District Consultative Commit
tees, conformity in the provision of 
credit by different banks under the 
same scheme, coordination between 
cooperative and commercial banking 
structure, training and reorientation 
o f staff of both the banks and the 
Government agencies etc.
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*78. SHRI B. S. BHAURA:
SHRI NAWAL K1SHORZ 

SINHA:
Will the Minister of COMMERCE 

be pleased to state:

(a) whether Government have de
cided to take over inefMently run 
jute mills; «

(b) whether Government have made 
any assessment about the number of 
such jute mills in the country; and

(c) if so, the broad details thereof?

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA):
(a) to (c). Government have taken 
over the management of National Co. 
Situation is monitored by Govern
ment from time to time and appro
priate action is taken on the merit9 of 
each case.

Joint Ventures Abroad
*80. SHRI VARKEY GEORGE: 

Will the Minister of COMMERCE be 
pleased to state;

(a) whether Government have 
made any important departure in its 
scheme relating to the establishment 
of joint ventures abroad; and

(b) if so, the salient features there
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) No, Sir.

(b) Does not arise.

Selection of Short Haul Jet

459. SHRI MOHINDER SINGH 
G1LL; Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state:

(a) whether any decision on the 
selection of short haul Jet has been




